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   NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
          6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 23.10.2025 (THURSDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
1.  Comp App (AT) (CH) 

(Ins) No. 497/2025 

For Exemption 

IA No. 1403/2025 

For Condone Delay 

IA No. 1404/2025 

For Stay 

IA No. 1405/2025 

 

Elsa Tenny 

Vs 

CJ Davis, IRP & Anr. 

 

Mr. Pradeep Joy  

2.  Comp App (AT) (CH) 

(Ins) No. 432/2025 
For Exemption  

IA No. 1467/2025 

For Stay 

IA No. 1468/2025 

 

Ramkhumar 

Narasimhan 
Vs 

Bank of Baroda 

 

Mr. D Ferdinand   

 

Defective Cases 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

3.  Comp App (AT) (CH) No. 

135/2025 

 

  

(With defects) 

Vedre Vajender Rao  

Vs  

Speed Projects and 

Infrastructure Pvt Ltd 

& 10 Ors. 

 

Mr. TK Bhaskar  

 

For Orders 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

4.  Comp App (AT) (CH) 

(Ins) No. 414/2024  

For Stay  

IA No. 1132/2024 

VK Abdul Rahim  

Vs  

CA Jasin Jose  

RP/ Liquidator, Sargam 

Builders (P) Ltd & 2 Ors 

 

Mr.Babu Karukapadath Mr. Akhil Suresh R1 

5.  Comp App (AT) (CH) 

(Ins) No. 112/2024 

For Stay 

IA No. 300/2024 

For Direction 

IA No. 1460/2025 

Municipal Corporation 

of Greater Mumbai 

Vs 

Abhilash Lal, RP of 

Seven Hills Healthcare 

& Anr. 

WITH 

 

Mr. Arun Karthik 

Mohan 

Mr. Ashwin Shanbhag 

R1 

Juris Corp- R2 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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6.  Comp App AT) (CH) 

(Ins) No. 200/2024 

For Exemption 

IA No. 545/2024 

Municipal Corporation 

of Greater Mumbai 

Vs 

Abhilash Lal, RP of 

Sevenhills Healthcare 

Pvt Ltd & 2 Ors. 

WITH 

Mr. Arun Karthik 

Mohan 

Mr. Ashwin Shanbhag 

R1 Juris Corp & 

Mr. Avinash Krishnan 

Ravi- R2 

Mr. Abhishek 

Jenasenan- R3 

7.  Comp App (AT) (CH) 

(Ins) No. 216/2024 

For Exemption 
IA No. 578/2024 

Municipal Corporation 

of Greater Mumbai 

Vs 
Abhilash Lal, RP of 

Seven Hills Healthcare 

Pvt Ltd & 2 Ors 

WITH 

Mr. Arun Karthik 

Mohan 

Mr. Ashwin Shanbhag 

R1 Juris Corp & 

Mr. Avinash Krishnan 
Ravi- R2 

Mr. Abhishek 

Jenasenan- R3 

8.  Comp App (AT) (CH) 

(Ins) No. 236/2024 

For Stay 

IA No. 627/2024 

For Direction 

IA No. 1474/2025 

Municipal Corporation 

of Greater Mumbai 

Vs 

Abhilash Lal, RP of 

Sevenhills Healthcare 

Pvt Ltd & Anr. 

WITH 

Mr. Arun Karthik 

Mohan 

Mr. Ashwin Shanbhag 

R1 

Mr. Avinash Krishnan 

Ravi- R2 

9.  Comp App (AT) (CH) 

(Ins) No. 237/2024 

For Stay 

IA No. 628/2024 

For Direction 

IA No. 1473/2025 

 

Municipal Corporation 

of Greater Mumbai 

Vs 

Abhilash Lal, RP of 

Sevenhills Healthcare 

Pvt Ltd 

WITH 

Mr. Arun Karthik 

Mohan 

Mr. Ashwin Shanbhag 

10.  Comp App (AT) (CH) 

(Ins) No. 253/2024 

For Exemption 
IA No. 680/2024 

For Stay 

IA No. 681/2024 

 

Dr. Renuka Rani 

Maganti 

Vs 
Abhilash Lal, RP &  

2 Ors 

WITH 

Mr. Dwarakesh 

Prabhakaran 

Mr. Ashwin Shanbhag 

R1 

Mr. Abhishek 
Jenasenan- R3 

11.  Comp App (AT) (CH) 

(Ins) No. 256/2024 

Leave to file 

IA No. 685/2024 

For Exemption 

IA No. 686/2024 

For Stay 

IA No. 687/2024 

Dr. Renuka Rani 

Maganti 

Vs 

Abhilash Lal, RP & 

2 Ors 

WITH 

Mr. Dwarakesh 

Prabhakaran 

Mr. Ashwin Shanbhag 

R1 

Mr. Abhishek 

Jenasenan- R3 

12.  Comp App (AT) (CH) 

(Ins) No. 462/2024 

For Stay 

IA No. 1261/2024 

Jitendra Das Maganti 

Vs 

Abhilash Lal, RP of 

SevenHills Healthcare 

Pvt Ltd 

 

Mr. Dwarakesh 

Prabhakaran 

Mr. Ashwin Shanbhag 

13.  Comp App (AT) (CH) 

(Ins) No. 335/2024 

Jain Irrigation Systems 

Ltd  
Vs 

Ramakrishnan 

Sadasivan, Liquidator 

of Thiru Arooran 

Sugars Ltd. & Anr. 

 

Mr. BSV Prakash 

Kumar 

Mr. B Dhanaraj- R1  

Mr. TK Bhaskar- R2 

14.  IA No. 1290/2025  

(For Intervention)  

in  

Comp App (AT) (CH) 

(Ins) No. 253/2025  

For Stay  

IA No. 712/2025 

 

Religare Finvest Ltd  

Vs  

Liquidator, Ashok 

Magnetics Ltd. 

Mr. Ashwin Shanbhag  
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15.  Restoration App No. 24 

& 25/2025  

in  

IA No. 1207/2023  

(For Condone Delay)  

in  

Comp App (AT) (CH) 
(Ins) No. 394/2023  

For Stay  

IA No. 1208/2023 

 

Govt. of Tamil Nadu, 

Commercial Tax & 

Regiastration Dept. Rep 

by Assistant 

Commissioner (ST)  

Vs  

S. Rajendran RP of 
Vasan Health Care Pvt 

Ltd & Anr. 

Mr. B Vijay  

Mr. G Dinesh Kumar 

 

16.  Comp App (AT) (CH) 

(Ins) No. 364/2024  

For Stay  

IA No. 1002/2024  

To dispense with 

 IA No. 1003/2024  

To Vacate Stay  

IA No. 160/2025  

For Direction  

IA No. 161/2025 

 

Srisailan 

Krishnamurthy 

Suspended Director of 

Biomylz Pvt Ltd  

Vs  

Rahul Narayana Reddy 

& Anr 

Ms. R Moneshaa  

Ms. A Rithikha 

Mr. S Vivekananda- R1 

17.  IA No. 1362/2025 

(For Stay) & 

IA No. 1401/2025 

(To implead) 
In 

Comp App (AT) (CH) 

(Ins) No. 480/2025 

For Exemption  

IA No. 1363/2025 

 

Ganesan Natarajan  

Vs  

State Bank of India 

Mr. Raymond Albyness Mr. K Chandrasekaran  

18.  Comp App (AT) (CH) No. 

03/2024 

Laila Babu & Anr.  

Vs 

Dr.PK Abraham& 5 Ors 

 

Ms. Karthika Jinan  

Mr. Vinay Mathew 

Mr. Babu Cherukara 

R1, R2  

Mr. Philip Mathew  

R3- R5 

 

19.  Comp App (AT) (CH) 

(Ins) No. 151/2024 

For Stay 

IA No. 402/2024 

For Exemption 

IA No. 401/2024 

 

Swan LNG Pvt. Ltd. 

Vs 

Krishna Komaravolu, 

RP of Mantovani Di 

Dharti Pvt Ltd & 

4 Ors 

 

Mr. Kumar Anurag 

Singh 

 

Mr. P Ramesh Babu R1 

 

For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
20.  Comp App (AT) (CH 

(Ins) No. 400/2023  

For Exemption  

IA No.1229/2023  

For Stay  

IA No. 1230/2023  

For Directions  

IA No. 1231/2023, 198, 

1167/2024 

 

Edelweiss Asset 

Reconstruction Co Ltd 

& 2 Ors.  

Vs  

Saurabh Kumar 

Tikmani, RP of Lanco 

Amarkantak Power Ltd 

& 11 Ors 

Mr. Allwin Godwin Mr. Ramakant Rai R1 

Mr. Adithya Reddy  

R2- R9 & R12  

Mr. Dhananjaya Sud 

R10  

Mr. T Sundar Rajan 

R11 

21.  Comp App (AT) (CH) 

(Ins) No. 166/2024  

For Exemption  

IA No. 440/2024 

Rythm Jain 

Vs  

Atlantic Spinning and 

Weaving Mills Ltd.  

Rep by its Liquidator, 
Sujata Chattopadhyay  

 

WITH 

Mr. Ankur Goel Mr. VV Sivakumar 
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22.  Comp App (AT) (CH) 

(Ins) No. 177/2024  

For Exemption  

IA No. 484/2024 

Rythm Jain  

Vs  

Atlantic Spinning & 

Weaving Mills Ltd.  

Rep by its Liquidator 

Sujatha Chattopadhyay 

WITH 

Mr. Ankur Goel Mr. VV Sivakumar 

23.  Comp App AT) (CH) 

(Ins) No. 199/2024 

Atlantic Spinning and 

Weaving Mills Ltd  

Rep. by its Liquidator 
Sujata Chattopadhyay  

Vs  

Somil K. Ne. Gandhi 

Proprietor, Sir Cloth 

Manufacturer Co &  

3 Ors.  

WITH 

Mr. VV Sivakumar Mr. Ankur Goel R1 

24.  Comp App (AT) (CH) 

(Ins) No. 252/2024 

Atlantic Spinning and 

Weaving Mills Ltd.  

Rep by its Liquidator, 

Sujata Chattopadhyay 

Vs  

Rythm Jain & 2 Ors  

WITH 

Mr. VV Sivakumar  

25.  Comp App (AT) (CH) 

(Ins) No. 466/2024  

For Exemption 

IA No. 1271/2024 

Sansar Investment & 

Finance Company Pvt 

Ltd  

Vs  
Atlantic Spinning and 

Weaving Mills Ltd 

Through its Liquidator, 

Sujata Chattopadhyay 

WITH 

Mr. Ankur Goel Mr. VV Sivakumar 

26.  Comp App (AT) (CH) 

(Ins) No. 103/2025  

For Exemption  

IA No. 283 & 284/2025  

For Stay  

IA No. 285/2025 

Sansar Investment & 

Finance Company Pvt 

Ltd  

Vs  

Atlantic Spinning & 

Weaving Mills Ltd. 

Through its Liquidator 

Sujata Chattopadhyay 

& 2 Ors.  

WITH 

 

Mr. Ankur Goel Mr. VV Sivakumar- R1 

27.  Comp App (AT) (CH) 

(Ins) No. 104/2025  

For Exemption  
IA No. 286 & 289/2025  

For Stay  

IA No. 287/2025  

For Additional docs  

IA No. 288/2025 

Rythm Jain & Anr.  

Vs  

Atlantic Spinning and 
Weaving Mills Ltd & 2 

Ors 

Mr. Ankur Goel Mr. VV Sivakumar- R1 

28.  Comp App (AT) (CH) 

(Ins) No. 170/2024 

Southern Power 

Distribution Company 

of Telangana Ltd.  

Vs  

Krishna Mohan 

Gollamudi, Liquidator 

of Priyadarsini Ltd. 

 

Mr. Mahadev 

Tirunagari, PCS 

Mr. Shabbeer Ahmad 

29.  Comp App (AT) (CH) 

(Ins) No. 465/2024 

Pixtronic Global 

Technologies Pvt Ltd  

Vs  

MS Viswanathan 

Liquidator of Gemini 
Communication Ltd 

 

Mr. G Kalyan Jhabakh Mr. V Manivannan 
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30.  Comp App (AT) (CH) 

(Ins) No. 467/2024 

Sri Ekshwaka Sands 

Pvt Ltd. Rep by 

Anuradha Aggarwal, RP  

Vs  

Potti Bhaskar, 

Proprietor, Gayatri 

Minerals & 5 Ors 
 

Mr. T Ravichandran  

31.  Comp App (AT) (CH) No. 

08/2025  
For Direction  

IA No. 99, 100 & 

101/2025  

For Additional Docs  

IA No. 368/2025 

 

Nallapu Kiran Kumar 

Vs  
Enervision Services Pvt 

Ltd & 6 Ors 

Ms. Deepika Murali Ms. R Monesha R1- R5 

32.  Comp App (AT) (CH) 

(Ins) No. 26/2025  

For Stay  

IA No. 112/2025  

For Direction  

IA No. 113/2025 

A Tenzing & Anr.  

Vs  

Rajalakshmi 

Vardarajan, RP of 

Supreme Coated Board 

Mills Pvt Ltd & 3 Ors 

 

Mr. Prithvi Raj JS Ms. Shubharanjani 

Ananth- R3 

33.  Comp App (AT) (CH) No. 

36/2025 

Ravi Shankar 

Gopalakrishnan  

Vs  

Hyderabad Pollution 

Controls Ltd & 2 Ors 
 

Mr. K Rajendran Dr. SV Rama Krishna 

R2 R3 

34.  Comp App (AT) (CH) 

(Ins) No. 53/2025  
For Stay  

IA No. 194/2025 

Anand Jain  

Suspended Director of 
Hallmark 

Infrastructure Pvt Ltd 

Vs  

Pathukasahasram 

Ragunathan Raman, 

IRP of Hallmark 

Infrastructure Pvt Ltd 

& Anr 

Mr. Rahul Balaji Mr.Sathiyanarayanan 

R2 

35.  Comp App (AT) (CH) 

(Ins) No. 30/2025  

For Stay  

IA No. 117/2025 

CA Mahalingam Suresh 

Kumar, Liquidator of 

Easun Reyrolle Ltd.  

Vs  

Regional Provident 

Fund Commissioner II 

Employees Provident 

Fund Organisation, 
Koramangala  

WITH 

Mr.AG Sathyanarayana Mr. MS Viswanathan 

36.  Comp App (AT) (CH) 

(Ins) No. 179/2025 

Regional Provident 

Fund Commissioner II 

Employees’ Provident 

Fund Organisation, 

Koramangala  

Vs  

Mahalingam Suresh 

Kumar, Liquidator of 

Easun Reyrolle Ltd 

 

Mr. MS Viswanathan Mr.AG Sathyanarayana 

37.  Comp App (AT) (CH) 

(Ins) No. 68/2025 

The Assistant Provident 

Fund Commissioner, 

Employees’ Provident 

Fund Organisation  

Vs  

Effimax Engineers Pvt 
Ltd. Rep by its 

Liquidator, C 

Ramasubramaniam 

Mr. MS Viswanathan  
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38.  Comp App (AT) (CH) No. 

100/2025  

For Stay  

IA No. 1062/2025  

For Direction  

IA No. 1061 & 

1063/2025 
For Urgent Hearing 

IA No. 1451/2025 

Manimegalai 

Unnikrishnan  

Vs  

JSM Aggregates and 

Sands Pvt Ltd & Anr  

 

WITH 

Ms. V Srimathi Mr. PJ Rishikesh R2  

39.  Comp App (AT) (CH) No. 
101/2025 

Manimegalai 
Unnikrishnan  

Vs  

JSM Aggregates and 

Sands Pvt Ltd & 3 Ors 

Ms. V Srimathi Mr. PJ Rishikesh R2 R4  

40.  Comp App (AT) (CH) No. 

114/2025 

 

(With defects) 

  

Professor Shamsudin 

Mohamed Rela  

Vs  

Ravindranath GE 

Medical Associates Pvt 

Ltd & 3 Ors. 

 

Mr. VN Balakishore  

41.  Comp App (AT) (CH) 

(Ins) No. 135/2025 

German Solar Asia Pte 

Ltd  

Vs  

Zytech Solar India Pvt 

Ltd 

 

Mr. Surya Teja Nalla Ms. Shireen Sethna 

Baria 

42.  Comp App (AT) (CH) 

(Ins) No. 204/2025  

For Exemption  

IA No. 575/2025 

K. Srinivas Reddy 

Suspended Managing 

Director of Veera 

Vahana Pvt Ltd  
Vs  

Veera Vahana Pvt Ltd 

Rep by its IRP 

Madhugiri 

Venkatarayappa 

Sudarshan & Anr. 

Mr. Subhash 

Choudhary 

 

43.  Comp App (AT) (CH) 

(Ins) No. 329/2025  

For Stay  

IA No. 1001/2025 

 

(With defects) 

Shobha Devi Jagarapu 

Promoter-Shareholder 

of Greesha Laboratories 

Pvt Ltd & 2 Ors.  

Vs  

Kalvakolanu Murali 

Krishna Prasad, RP of 

Greesha Laboratories 

Pvt Ltd & 6 Ors  

WITH 

Ms. Manjushree Mitra  

44.  Comp App (AT) (CH) 

(Ins) No. 331/2025  
For Stay  

IA No. 1005/2025 

 

(With defects) 

Basavaraju Murali 

Krishna, Suspended 
Director of Greesha 

Laboratories Pvt Ltd & 

Anr.  

Vs  

Kalvakolanu Murali 

Krishna Prasad, RP of 

Greesha Laboratories 

Pvt Ltd & 7 Ors  

WITH 

Mr. Muddana 

Prashanth Kumar 

 

45.  Comp App (AT) (CH) 

(Ins) No. 91/2025  

For Stay  

IA No. 255/2025 

Mahender Bahugunam 

Director of Sangfroid 

Pharma Pvt Ltd & Anr.  

Vs  

Kalvakolanu Murali 

Krishna Prasad, RP of 

Greesha Laboratories 
Pvt Ltd & 7 Ors. 

 

Mr. VVSN Raju Mr. M Maharshi 

Viswaraj- R1  

Mr. Muddana 

Prashanth Kumar R2 

Ms. Manjushree Mitra 

R4  

Mr. Mohit Reddy R7 
Mr. Rajendra Prasad 

R8 
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46.  Comp App (AT) (CH) 

(Ins) No. 330/2025  

For Stay  

IA No. 1003/2025 

 

(With defects) 

Shobha Devi Jagarapu 

Promoter-Shareholder 

of Greesha Laboratories 

Pvt Ltd & 2 Ors.  

Vs  

Kalvakolanu Murali 

Krishna Prasad, RP of 
Greesha Laboratories 

Pvt Ltd & 6 Ors  

WITH 

Ms. Manjushree Mitra  

47.  Comp App (AT) (CH) 

(Ins) No. 332/2025  

For Stay  

IA No. 1006/2025 

 

(With defects) 

Basavaraju Murali 

Krishna, Suspended 

Director of Greesha 

Laboratories Pvt Ltd & 

Anr.  

Vs  

Kalvakolanu Murali 

Krishna Prasad, RP of 

Greesha Laboratories 

Pvt Ltd & 7 Ors  

WITH 

Mr. Muddana 

Prashanth Kumar 

 

48.  Comp App (AT) (CH) 

(Ins) No. 92/2025  

For Stay  

IA No. 256/2025 

Mahender Bahugunam 

Director of Sangfroid 

Pharma Pvt Ltd & Anr.  

Vs  

Kalvakolanu Murali 
Krishna Prasad, RP of 

Greesha Laboratories 

Pvt. Ltd & 7 Ors. 

 

Mr. VVSN Raju Mr. M Maharshi 

Viswaraj- R1  

Mr. Mohit Reddy R7 

Mr. Rajendra Prasad 

R8 

49.  Comp App (AT) (CH) 

(Ins) No. 468/2025  

For Stay  

IA No. 1333/2025  

To dispense with  

IA No. 1334/2025 

HDFC Ltd  

Now known as HDFC 

Bank Ltd.  

Vs  

S Amarendran, RP 

Sabari Realtors Pvt Ltd 

& Anr. 

WITH 

Mr. N Ravishankar Mr. Kaushik N Sharma 

R1 

50.  Comp App (AT) (CH) 

(Ins) No. 469/2025  

To dispense with  

IA No. 1335/2025  

For Stay  

IA No. 1336/2025 

HDFC Ltd  

Now known as HDFC 

Bank Ltd  

Vs  

S Amarendran, RP 

Sabari Realtors Pvt Ltd 
& 2 Ors 

WITH 

Mr. N Ravishankar Mr. Kaushik N Sharma 

R1 

51.  Comp App (AT) (CH) 
(Ins) No. 470/2025  

For Exemption  

IA No. 1337/2025  

For Stay  

IA No. 1338/2025 

Usha K Jolly Charitable 
Trust  

Vs  

S Amarendran & 5 Ors. 

Mr. S Rajasekar Mr. Kaushik N Sharma 
R1 

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 

52.  TA (AT) No. 246/2021 

(Comp App (AT) (Ins) 

No. 873/2020  

For Stay  

IA No. 2373/2020  

For Exemption  

IA No. 2374/2020) 
 

Kamini Metalliks Pvt 

Ltd  

Vs  

Indian Renewable 

Energy Development 

Agency Limited & Anr 

Mr. Abhijeet Swaroop Ms. Varsha Banerjee R1  

Mr. T Ravichandran R2 
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53.  Comp App (AT) (CH) 

No. 39/2021 

Union of India  

Vs  

Megacity (Bangalore) 

Developers and 

Builders Ltd & Anr.  

WITH 

Mr. Avinash Krishnan 

Ravi  

Mr. Prahalad K Bhat R2  

Mr. Joseph Pookkat  

Mr. T Ravichandran 

54.  Comp App (AT) (CH) 

No. 40/2021 

Union of India  

Vs  

Megacity (Bangalore) 

Developers and 
Builders Ltd & Anr.  

WITH 

Mr. Avinash Krishnan 

Ravi  

Mr. Prahalad K Bhat R2 

55.  Comp App (AT) (CH) 

No. 41/2021 

Union of India  

Vs  

Megacity (Bangalore) 

Developers and 

Builders Ltd & Anr. 

 

Mr. Avinash Krishnan 

Ravi  

Mr. Prahalad K Bhat R2 

56.  Comp App (AT) (CH) 

(Ins) No. 161/2021  

For Stay  

IA No. 330/2021 

Ajeesh Kumar S & 8 

Ors  

Vs  

Kerala Industrial 

Infrastructure 

Development 

Corporation & 3 Ors 

Mr. Eshwar Sabapathy Mr. Shivshankar R 

Panicker- R1 & R2  

Mr. Vinod PV- R3 & R4 

57.  Comp App (AT) (CH) 

(Ins) No. 296/2021  

For Stay  

IA No. 628/2021  

For Exemption  

IA No. 629/2021 

Bank of Baroda  

Vs  

BREP Asia II Holding 

Co. II (NQ) Pte Ltd & 2 

Ors 

Mr. Pankaj Vivek Mr. T.K. Bhaskar-R1  

Mr. Y Suryanarayana R2  

Mr. P Giridharan-R3 

58.  Comp App (AT) (CH) 

(Ins) No. 250/2022 

Global Coal Ventures 

Pvt Ltd  
Vs  

S. Rajendran RP & 

Head - Monitoring 

Committee in the 

matter of Empee 

Distilleries Ltd & Anr 

 

Mr. K Gaurav Kumar Ms. M Savitha Devi R1 

Mr. Avinash Krishnan 
Ravi R2 

59.  Comp App (AT) (CH) 

(Ins) No. 329/2023  

For Stay  

IA No. 994/2023  

For Exemption  

IA No. 995/2023  

To Adv. Hg.  

IA No. 1200/2024 

V. Mahesh, Suspended 

Director of the Karvy 

Data Management 

Services Ltd  

Vs  

Allied Hi-tech 

Industries Pvt Ltd &  

2 Ors 

 

Mr. CV Shailandhran 

Mr. Jerin Asher Sojan 

Mr. Mayan H Jain R1 

Mr. Bendi Raviteja R2 

R3 

60.  Comp App (AT) (CH) 

(Ins) No. 19/2024  
For Stay  

IA No. 66 & 714/2024 

Union Bank of India, 

SAMB  
Vs  

Ashish Vyas, RP of 

Maan Sarovar 

Properties 

Development Pvt Ltd 

 

Mr. Bhagavath 

Krishnan 

Ms. Lakshana Viravalli 

61.  Comp App (AT) (CH) 

(Ins) No. 66/2024 

Employees’ Provident 

Fund Organisation  

Rep by Regional 

Provident Fund 

Commissioner - II  

Vs  

N Kumar, Liquidator of 

Brilliant IT Enabling 

Services Pvt Ltd. 

 

Mr. MS Viswanathan Ms. H Krithika 
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62.  Comp App (AT) (CH) 

(Ins) No. 289/2024 

Metabion International 

AG  

Vs  

Trivitron Healthcare 

Pvt Ltd 

Mr. Ashwin Shanbhag Mr. S Sathiyanarayanan 

 

  INSTRUCTIONS FOR SMOOTH VC HEARINGS  

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following 

particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person  

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”. 

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should 

be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and 

Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.  

4. Detailed instructions for joining video conferencing are made available at: https://nclat.nic.in/sites/default/files/2023- 

11/Instructions%20for%20joining%20Video%20Conferencing.pdf  

5. The appearance slips may be sent at: vcnclatchennai5@gmail.com  

6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.  

7. For any technical support Parties may contact the following officials during the office hours on working days:  

VC Support – Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan 

                                          (044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com 
 

Copy to:                             By the order of Hon’ble Member (Judicial) 

                                       Chennai Bench 

1. Notice Board 

2. Website: www.nclat.nic.in 
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